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DEPARTMENT OF ANTHROPOLOGY

806. Shri ' Joshi: Will
the Minister of Education be pleased
to state:

(a) the main activities of the De-
partment of Anthropology during
1955; and

(b) the names of the places where
teams were sent?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) A statement is placed on
the Table of the House [See Appendix
VII, annexure No. 30].

(b) Field parties were sent to Tri-
pura, Andaman & Nicobar Islands,
Gujarat, Garhwal, Madhya Pradesh
Orissa and South Bengal.
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DEATHS UNDER PoLicE CusToDY

803. Chandhuri Muhammed Shaf-
fee: Will the Minister of Home Afiairs
be pleased to state:

(a) the number of persons who
died while in police custody in part
‘C’ States in India, in 1955, State-
wise; and

(b) the causes that led to their
deaths?
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The Minister in the Ministry of
Home Afairs (Shri Datar): (a) One
person in Vindhya Pradesh.

(b) The accused was a dacoit who,
before arrest, received ihjuries in a
sucffie with villagers. Later, he suc-
cumbed to his injuries in the police
lock-up.

UniroRM FOR CrLass IV EMPLOYEES

809. Shri M. R. Krishna: Will the
Minister of Defence be pleased to
state :

(a) whether it is a fact that Class
IV employees of the units are com-
pelled to wear a particular type of
uniform while on duty ;

(b) if so, whether this system is fol-
lowed by all the units of the three
Defence ‘Services or in particular es-
tablishments; and

(c) the total amount spent by Gov-
ernment for providing uniforms to
Class IV employees in each Wing
during 1955-56?

The Minister of Defence Organisa-
tion (Shri Tyagi): (a) All categories
of Class IV personnel are not required
to wear uniforms. Only certain cate-
gories are required to do so.

(b) The system of issue of uniforms
is in force in the majority of the es-
tablishments of the three Defence
Services.

(c) The total amount spent during
1955-56 is as under:

Army : The information is being
collected and will be laid on the Table
of the House.

Navy : Rs. 29,540-14-0.

Air Force : Rs. 38475

BuiLDING WORKERS, UNION

810. Shri Velayudhan: Will the
Minister of Home Affairs be pleased
to state:

(a) whether there was a clash bet-
ween the Police and the Building
Workers’ Union of India on the last
day of the last Session of the Lok
Sabha; and

(b) if so, the nature of it?





